THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
SUPPLEMENTARY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Monday,15th July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 10:30 AM]

BEFORE:

HONOURABLE THE CHIEF JUSTICE
HONOURABLE MR. JUSTICE KARDAK ETE
COURT NO: 1

[DIVISION BENCH-I]

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate

- FOR FRESH ADMISSION WITH STAY/BAIL -

43  WP(C)/3494/2024 M/S BHAGYASHREE GROUP AND ANR MR. KN CHOUDHURY GA, ASSAM
FIXED Versus MS G DEKA MR. S DUTTA (FOR AGVB)
ASSAM GRAMIN VIKASH BANK AND 3 MS. K KALITA MS R HALOI (FOR AGVB)
ORS

LEAVE NOTE OF ADVOCATES FOR 15/07/2024

1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
3) MR S SARMA 17-06-2024 To  15-07-2024
4) MR D TALUKDAR 27-06-2024 To 03-08-2024
5) MR. C CHOWDHURY 15-07-2024 To 19-07-2024
6) MR. ) P SHARMA 01-07-2024 To  31-07-2024
7) MR. O P BHATI 28-06-2024 To  04-08-2024
8) MR. R L YADAV 15-07-2024 To  26-07-2024
9) MS. K YADAV 15-07-2024 To  26-07-2024
10) MR B CHANDA 15-07-2024 To 17-07-2024
11) MR H Dey 17-07-2024 To  29-07-2024
12) MR. R SARMAH 15-07-2024 To  25-07-2024
13) MR. M Al HUSSAIN 15-07-2024 To 16-07-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010132542024

THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
SUPPLEMENTARY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Monday,15th July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE KALYAN RAI SURANA
COURT NO: 7
[CIVIL BENCH-III]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate

- PRONOUNCEMENT OF JUDGEMENT / ORDER -

46 WP(C)/763/2023 BOARD OF DIRECTOR OF GREATER DR. B AHMED SC, CO OP
CAVT. NO.01202/023, BADARPUR PRIMARY MILK PRODUCTION MR. P K ROYCHOUDHURY MR. S ROY
AT 10:30 AM CO-OPERATIVE SOCIETY LIMITED AND (P-2) MR. M H LASKAR
ANR MR. N HAQUE M. HOSSAIN
Versus MR K UDDIN FOR CAVEATOR
THE STATE OF ASSAM AND 3 ORS MR. A KAZAD

LEAVE NOTE OF ADVOCATES FOR 15/07/2024

1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
3) MR S SARMA 17-06-2024 To 15-07-2024
4) MR D TALUKDAR 27-06-2024 To  03-08-2024
5) MR. C CHOWDHURY 15-07-2024 To 19-07-2024
6) MR. ) P SHARMA 01-07-2024 To 31-07-2024
7) MR. O P BHATI 28-06-2024 To  04-08-2024
8) MR. R L YADAV 15-07-2024 To  26-07-2024
9) MS. K YADAV 15-07-2024 To  26-07-2024
10) MR B CHANDA 15-07-2024 To 17-07-2024
11) MR H Dey 17-07-2024 To  29-07-2024
12) MR. R SARMAH 15-07-2024 To  25-07-2024
13) MR. M A | HUSSAIN 15-07-2024 To 16-07-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010027522023

THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
SUPPLEMENTARY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Monday,15th July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE SOUMITRA SAIKIA
COURT NO: 13
[CIVIL BENCH-V
THIS BENCH WILL TAKE UP REGULAR HEARING CAUSE
LIST DATED 15-07-2024 TO 30-08-2024(RELATING
TO CIVIL BENCH-V, FROM ITEM NOS. 42 TO 66),ALONG
WITH THE FOLLOWING MATTERS]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate

- PRONOUNCEMENT OF JUDGEMENT / ORDER -

51  WP(C)/7682/2016 DIGANTA HALOI MR.N DUTTA MR.R ISLAM(R-5)
AT 2:00 PM Versus MS.) HAZARIKA MR.U K NAIR(R-5)
NUMALIGARH REFINERY LTD and 4 ORS. MR.P MAHANTA MS.A VERMA(R-5)
MR.A PHUKAN MS.S KHANIKARR-5
MR.R B GOHAIN MR. A DHAR
MS.P BORGOHAIN(R-5)
WITH
52 WP(C)/6151/2016 PANKAJ BORO MR.R SARMA MS.S KHANIKAR FOR
Versus MR.K GOSWAMI CAVEATOR
CAVT. NO. 1084/2016 NUMALIGARH REFINERY LIMITED and 4  MR.J GOGO! MR. A DHAR
ORS MR.K K NAIR (FOR
CAVEATOR)
MRS A VERMA (FOR
CAVEATOR)
LEAVE NOTE OF ADVOCATES FOR 15/07/2024
1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR. S K SAHARIAH 01-06-2024 To  17-07-2024
3) MR S SARMA 17-06-2024 To  15-07-2024
4) MR D TALUKDAR 27-06-2024 To  03-08-2024
5) MR. C CHOWDHURY 15-07-2024 To  19-07-2024
6) MR. ) P SHARMA 01-07-2024 To  31-07-2024
7) MR. O P BHATI 28-06-2024 To  04-08-2024
8) MR. R L YADAV 15-07-2024 To  26-07-2024
9) MS. K YADAV 15-07-2024 To  26-07-2024
10) MR B CHANDA 15-07-2024 To  17-07-2024
11)  MRHDey 17-07-2024 To  29-07-2024
12)  MR.RSARMAH 15-07-2024 To  25-07-2024
13)  MR.MAIHUSSAIN 15-07-2024 To  16-07-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010033352016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010027122016

THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
SUPPLEMENTARY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Monday,15th July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE PARTHIVJYOTI SAIKIA
COURT NO: 14
[CIVIL BENCH-I]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
51 Tr.P.(C)./43/2024 MINA KUMARI PRASAD MR. S C KEYAL MR. R SALOI
FIXED Versus MS. B SOREN
KAUSHIK AGARWAL MR H AGARWAL
MR J SINGH
H BAISHYA
MR P DOLEY
LEAVE NOTE OF ADVOCATES FOR 15/07/2024
1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
3) MR S SARMA 17-06-2024 To 15-07-2024
4) MR D TALUKDAR 27-06-2024 To 03-08-2024
5) MR. C CHOWDHURY 15-07-2024 To  19-07-2024
6) MR. ] P SHARMA 01-07-2024 To  31-07-2024
7) MR. O P BHATI 28-06-2024 To  04-08-2024
8) MR. R L YADAV 15-07-2024 To 26-07-2024
9) MS. K YADAV 15-07-2024 To 26-07-2024
10) MR B CHANDA 15-07-2024 To 17-07-2024
11) MR H Dey 17-07-2024 To 29-07-2024
12) MR. R SARMAH 15-07-2024 To  25-07-2024
13) MR. M A | HUSSAIN 15-07-2024 To 16-07-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010111712024

THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
SUPPLEMENTARY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Monday,15th July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 10:30 AM]

BEFORE:
HONOURABLE MRS. JUSTICE MALASRI NANDI
COURT NO: 18
[CRIMINAL BENCH]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION
58 Crl.Rev.P./261/2024 DR. BISWAJIT SURA] MALAKAR MR P KATAKI
FIXED Versus MR S P DAS
SMT. SMRITILEKHA KAKOTY MS C BORA
MS. S BAISHYA

LEAVE NOTE OF ADVOCATES FOR 15/07/2024
1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
3) MR S SARMA 17-06-2024 To 15-07-2024
4) MR D TALUKDAR 27-06-2024 To 03-08-2024
5) MR. C CHOWDHURY 15-07-2024 To 19-07-2024
6) MR. ] P SHARMA 01-07-2024 To  31-07-2024
7) MR. O P BHATI 28-06-2024 To  04-08-2024
8) MR. R L YADAV 15-07-2024 To 26-07-2024
9) MS. K YADAV 15-07-2024 To 26-07-2024
10) MR B CHANDA 15-07-2024 To 17-07-2024
11) MR H Dey 17-07-2024 To 29-07-2024
12) MR. R SARMAH 15-07-2024 To  25-07-2024
13) MR. M A | HUSSAIN 15-07-2024 To 16-07-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010137732024

THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
SUPPLEMENTARY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Monday,15th July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

BEFORE:
HONOURABLE MR. JUSTICE ARUN DEV CHOUDHURY
COURT NO: 20
[THIS BENCH WILL SIT AFTER RISING OF
DIVISION BENCH-II]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate

BAIL HEARING (BA)

6 Bail AppIn./4692/2023 SHAMIM AHMED BARBHUIYA MR H R CHOUDHURY PP, ASSAM
WITH CASE RECORD(SCANNED Versus S. TALUKDAR
COPY), OFFICE NOTE, FIXED THE STATE OF ASSAM
WITH
7  Bail AppIn./1520/2024 HABIBUR RAHMAN BARBHUIYA MR. N J DUTTA PP, ASSAM
Versus MR. L R MAZUMDER
THE STATE OF ASSAM MR. A ISLAM

LEAVE NOTE OF ADVOCATES FOR 15/07/2024

1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
3) MR S SARMA 17-06-2024 To 15-07-2024
4) MR D TALUKDAR 27-06-2024 To 03-08-2024
5) MR. C CHOWDHURY 15-07-2024 To 19-07-2024
6) MR. ) P SHARMA 01-07-2024 To 31-07-2024
7) MR. O P BHATI 28-06-2024 To  04-08-2024
8) MR. R L YADAV 15-07-2024 To  26-07-2024
9) MS. K YADAV 15-07-2024 To  26-07-2024
10) MR B CHANDA 15-07-2024 To 17-07-2024
11) MR H Dey 17-07-2024 To  29-07-2024
12) MR. R SARMAH 15-07-2024 To  25-07-2024
13) MR. M A | HUSSAIN 15-07-2024 To 16-07-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010286812023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010070132024

THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
SUPPLEMENTARY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Monday,15th July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 10:30 AM]

BEFORE:
HONOURABLE MRS. JUSTICE MITALI THAKURIA
COURT NO: 22
[CRIMINAL BENCH]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate

BAIL HEARING (BA)

59 Bail AppIn./1820/2024 RAMEZ ALI MR. N J DUTTA PP, ASSAM
FIXED Versus MR N AHMED
THE STATE OF ASSAM MR. M M ZAMAN
MR A BASUMATARY
60 Bail AppIn./1821/2024 LUTFUR RAHMAN @ ROCKY ISLAM MR. N J DUTTA PP, ASSAM
FIXED Versus MR N AHMED
THE STATE OF ASSAM MR. M M ZAMAN
MR A BASUMATARY

LEAVE NOTE OF ADVOCATES FOR 15/07/2024

1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
3) MR S SARMA 17-06-2024 To  15-07-2024
4) MR D TALUKDAR 27-06-2024 To  03-08-2024
5) MR. C CHOWDHURY 15-07-2024 To 19-07-2024
6) MR. ) P SHARMA 01-07-2024 To  31-07-2024
7) MR. O P BHATI 28-06-2024 To  04-08-2024
8) MR. R L YADAV 15-07-2024 To  26-07-2024
9) MS. K YADAV 15-07-2024 To  26-07-2024
10) MR B CHANDA 15-07-2024 To 17-07-2024
11) MR H Dey 17-07-2024 To  29-07-2024
12) MR. R SARMAH 15-07-2024 To  25-07-2024
13) MR. M Al HUSSAIN 15-07-2024 To 16-07-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010126012024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010126042024
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